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              IN THE HIGH COURT OF ORISSA AT CUTTACK 

                             W.P.(C). No.6941  of  2023 

 

Magnum  Sea Foods Ltd., 

Bhubaneswar   

…. Petitioner(s) 
   Mr.A.C.Swain,   Adv. 

           
 

-versus- 

 

Adjudicating Authority, Cuttack  & 

Anr. 

…. Opposite Party(s) 

   
 

                        CORAM:  

                       JUSTICE BISWANATH RATH 
      

               

 
  Order No. 

ORDER 

13.03.2023 
                                       

           1. 1.        Issue notice to the opposite party nos.2 only  on the question of 

admission by speed post/registered post with A.D. fixing a short 

returnable date requisites for which shall be filed within a period of 

three working days. 

 2. Put up this matter immediately after appearance of the opposite 

party no.2. 

 

              (Biswanath Rath)  

                    Judge 
      

               

 
  Order No. 

ORDER 

13.03.2023 
                                      I.A.No.3114 of 2023 

2. 1.        Issue notice as above. Accept one set of process fee. 

 2. As an interim measure, it is directed that operation of  proceeding 

in CP (IB) No-20/CB/2022 pending on the file of the National Company 

Law Tribunal, Cuttack Bench, Cuttack   shall remain stayed till next 

date. 

                                                                          (Biswanath Rath) 

                     Judge 
sks 


